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BEFORE THE NATIONAL GREEN TRIBUNAL, CHENNAI.
SOUTHERN ZONE, CHENNAI

Original Application No. 71 of 2021

Tribunal on its own motion-SUO MOTU

Versus

Govt. of Kerala and Ors. ....Respondents

MEMO FOR EXTENSION OF TIME LINE FOR SUBMISSION OF JOINT
COMMITTEE REPORT

It is respectfully submitted on behalf of the Central Pollution Control Board,
that the Hon’ble Tribunal on suo-moto registered case number, OA No. 71
of 2021 based on the News item published in Mathrubumi, English
Newspaper Edition dated 10.02.2021, under the caption “Glass furnace

pipe bursts at Titanium factory in Thiruvananthapuram, oil leaked to sea”.

The Tribunal vide its order dated 17.02.2021 appointed a Committee
consisting of Five Members to ascertain the real nature of issue and damage
caused to the environment w.r.t the glass furnace pipe burst and oil leakage

to sea shore, happened at Titanium factory in Thiruvananthapuram,

Kerala.

S. SURESH
REGIONAL DIRECTOR
CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE (SOUTH)
MIN. OF ENV, FORESTS & CC, GOVT. OF INDIA
BENGALURU - 560 079. MOB : 9480672128
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The Committee consists of the District Collector, Thiruvananthapuram
District and senior officials from Kerala State Pollution Control Board
(KSPCB), Tamil Nadu Coastal Zone Management Authority (TNCZMA),
Central Pollution Control Board (CPCB) and National Institute of Ocean
Technology (NIOT), Chennai al. The Tribunal appointed CPCB as the nodal

agency for co-ordination.

The Hon'ble Tribunal reconstituted the committee by order dated
09.07.2021 by replacing TNCMA with KCZMA and nominations were

received from the office of the District collector, Thiruvananthapuram.

In compliance with the modified order by the Tribunal, site visit by the
Joint Committee was planned and completed on 15.07.2021 itself. The
Committee also collected sea shore soil samples (02 locations) and water
samples from the drain and coast and the same was handed over to KSPCB

Central Laboratory, Cochin for analysis.

The Hon’ble Tribunal by order dated 13.08.2021 had directed the Joint
Committee as well as other respondents for filing the report and

independent responses by 16.09.2021.

In this regard it is submitted that the analysis results of the soil and water
samples collected during the Joint Committee visit were received from
KSPCB, vide email dated 07.09.2021 and the finalization of report,

incorporating the results is under progress.

S. SURESH
REGIONAL DIRECTOR
CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE (SOUTH)
MIN. OF ENV, FORESTS & CC, GOVT. OF INDIA
BENGALURU - 560 079. MOB : 9480672128




Further, copy of the report regarding assessment of compensation for
fishermen due to oil leakage incident was received from the office of the
Deputy Collector through e-mail on 11.09.2021 and some clarifications
have been sought in the report and the same also needs to be incorporated
in the report. Copy of above said correspondences are placed at Annexure
1& 2.

Considering the above circumstances, it is therefore prayed that this
Hon’ble Tribunal may grant four weeks’ time for submission of the Joint

Committee report and render justice.

Place: Bengaluru N ST
Date 15/09/2021 (S Suresh)
Regional Director
Central Pollution Control Board
Regional Directorate, Bengaluru
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9/13/21, 4:47 PM Email

Email Vivek K

Modified Analysis Report of Effluent & Sea water samples collected on 15/07/21.

From : pcbrotvm@gmail.com Tue, Sep 07, 2021 11:52 AM

Subject : Modified Analysis Report of Effluent & Sea water #1 attachment
samples collected on 15/07/21.

To : Vivek K <vivek.cpcbh@gov.in>

Sir
Please find the attachment containing the modified (inclusion of consented parameters)

analysis report of samples taken from the Effluent outlet & Sea water collected on
15/09/21.

Chief Environmental Engineer
Kerala State Pollution Control Board
Regional Office, Thiruvananthapuram

- + Consented Parameters.PDF
145 KB

https://email.gov.in/h/printmessage?id=C:-4357 &tz=Asia/Kolkata&xim=1
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9/13/21, 4:48 PM Email

Email Vivek K

Analysis Report of samples from Bore wells & wells near TTPL collected on
19/04/2021.

From : pcbrotvm@gmail.com Mon, Sep 06, 2021 11:07 AM

Subject : Analysis Report of samples from Bore wells & wells #1 attachment
near TTPL collected on 19/04/2021.

To : Vivek K <vivek.cpcb@gov.in>

Sir

Kindly find the attachment containing the analysis report of water samples collected
from bore wells and wells near TTPL on 19/04/2021, two months after the furnace oil
leakage.

Chief Environmental Engineer
Kerala State Pollution Control Board
Regional Office, Thiruvananthapuram

- ttp1-09052021105436.pdf
21 MB

https://email.gov.in/h/printmessage?id=C:-4325&tz=Asia/Kolkata&xim=1
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9/13/21, 4:45 PM Email 1 1

Email Vivek K

Re: Travancore Titanium

From : Vivek K <vivek.cpcb@gov.in> Mon, Sep 13, 2021 12:14 PM
Subject : Re: Travancore Titanium
To : deputycollectordmtvpm@gmail.com
Reply To : Vivek K <vivek.cpcb@gov.in>

Sir,
Attn. - Sh. T K Vineeth

With respect to the documents provided, following clarifications may be provided for
finalizing the Committee report.

1. Whether the compensation amount has been disbursed to the affected fishermen.

2. How many days had been affected due to the oil spillage incident, considered to be loss
of labour for calculating compensation.

3. Is there any guidelines for fixing the daily compensation amount, fixed as 200 Rs. per
day.

4. Any response/action taken report by TTPL to the letter issued. A copy may be provided.

Regards

From: deputycollectordmtvpm@gmail.com

To: "Vivek K" <vivek.cpcb@gov.in>

Sent: Saturday, September 11, 2021 1:33:37 PM
Subject: Travancore Titanium

Sir/Ma'am,
Please find the attachment.

Yours faithfully,
Deputy Collector (DM)
Thiruvananthapuram

Vivek K

SEE/Sc 'D'

Central Pollution Control Board, R.D Bengaluru

Ministry of Environment, Forest & Climate Change, G.O.I
Ph: 080 23233739 - 230 (ext), Mob: +91 9990300758

From : deputycollectordmtvpm@gmail.com Sat, Sep 11, 2021 01:38 PM

https://email.gov.in/h/printmessage?id=C:4449&tz=Asia/Kolkata&xim=1 1/2



9/13/21, 4:45 PM Email 1 2

Subject : Travancore Titanium #1 attachment
To : Vivek K <vivek.cpcb@gov.in>

Sir/Ma'am,
Please find the attachment.
Yours faithfully,

Deputy Collector (DM)
Thiruvananthapuram

— TTPL.pdf
2 MB

https://email.gov.in/h/printmessage?id=C:4449&tz=Asia/Kolkata&xim=1 2/2
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